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Fertilizer Plallt In Goa 

!tH. BhrI Vial .... N.th Pande,: 
Shrl YaahpaJ S1Drh: 
Shri K1Ddar Lal: 
Shri P. C. a.-Ja: 
Shri Rlmablqb: 
Shrl R.amesll1"" Taatla: 
SIu1 Sld .. eeh ... r Praad: 

Will the Minister of P.trol..... ...s 
Cbemi<aJ. be pl .... sed to Itate: 

(a) wheth.,.. it i. a fact that an agree-
ment has been signed with a private 
firm 10r the aetting up of a fertilizer 
plet in Goa; and 

(b) it so, the main featureoo th ....... f? 

The M1D1ster of state In the lIIIDD-
tr:r Of Pelrolenm and CheDdca18 (Shri 
Alaresan): (a) A letter of intent haa 
been issued by Government to MIs. 
Birla Gwalior Private Ltd. for the 
setting up of a fertilizer plant in Goa 
with a caplldty of 160,000 tonnes of 
nitrogen per annum. 

(b) An agreement has been signed 
on 21-10-1965 between MIs. Blrla 
Gwalior Private Ltd. and MIl. 
Armour and Company, USA for finan_ 
cial and teehnical collaboration In the 
establishment of the fertUizer factory. 
MIs. Armour and Company will sub-
scribe equity capital to the extent of 
3·88 million. They will make avail-
able to the Indian Company (1) the 
Engineering, manu'facturing and 
marketing data; (2) skill. needed to 

design, c ~~c  and operate the 
plant as wllJ as to mark.t products; 
(3) their seoret formula. when neces-
sary, to produce compound fertiliz-
ers; and (4) the sec...,t process lind 
technology which they now use in 
the United States. 
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Civil Enrtllee .... 

2088. Shri M. S. Marti: Will the 
Minister ot EdaeatioD be pleased to 
state: 

(a) whether it is a fact that the 
Civil En't!neerlng personnel in the 
coUntry have becolne .u,.,lus and are 
filcIna u'nO'ltlployment; 

(b) If 10, the .tepe t.kea to lind _ 

emplo;,ment for them; and 




